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8m  Island Cotton In India
1619. Start Naldnrgker: Will the 

Minister of Food and Agriculture be
pleased to state the total acreage 
brought under cultivation so far under 
the Sea Island Cottor* Scheme in the 
various States?

The Minister of Food and Agricul
ture (Shri A. P. Jain): A scheme for 
the development and improvement of 
Sea Island Cotton ‘Andrews’ is func
tioning from the 11th May, 1957, in the 
States of Kerala, Mysore and Assam 
The total acreage brought under culti
vation of this cotton was 135 acres in
1957-58 The target to be covered 
during 1958-59 is 2,500 acres

Casual Workers
1620. Shri Rajendra Singh: Will

the Minister of Railways be pleased 
to state.

(a) whether the Railways make pay
ments to the casual workers (line staff 
and gangmen) for the national holi
days, viz. 26th January, 15th August 
and 2nd October; and

(b) if not, why?
The Deputy Minister of Railways 

(Shri S. V. Ramaswamy): (a) and (b)
Casual labour are employed on daily 
rates of pay and are paid for the days 
on which they actually do work

Price of Rice
1621. Shri Daljit Singh: Will the

Minister of Food and Agriculture be
pleased to state.

(a) the present prices of rice m 
Uttar Pradesh and Madhya Pradesh 
provinces;

(b) the present prices of rice in 
Punjab; and

(c) the causes of differences in these 
prices?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) and (b)
A  statement .showing the whole-sale 
prices of rice in certain important 
centres or Uttaf Pradesh, Madhf/a

Pradesh and Punjab as on 26th August 
1958 is laid on the Table of the House. 
[See Appendix IV, annexure No. 61J.

(c) The variations in price are 
caused by various factors, such as the 
quality of rice, local demand for rice, 
arrivals in local markets, condition of 
the last crop, prospects of the next 
crop etc. Another important factor 
responsible for the difference in prices 
is the various zonal restrictions im
posed on the movement of rice. At 
present, there is a ban on the export 
of rice from Punjab except to the 
Union territories of Himachal Pradesh 
and Delhi, from Madhya Pradesh and 
from Uttar Pradesh.
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